
OFFICE OF THE PRINCIPAI, DISTRICT & SESSIONS JUDGE: EAST DISTRICT
KARKM{DOOMA COURTS, DELHI.

ORDER

The following Judicial Officers, posted at East District are hereby authorized under section 21-A of

: IIL Puiudb CutlrLS fDrlili Airlclldnlcnt) Act, 1997 to exercise all the powers as vested in the undersigned

ui. de, Section 34 of Punj=b Cou.'ts Act, 1918, to hear and dispose of the urgent Civil matters pertaining to

East District at Karkardooma Courts Complex, Delhi, during Winter Vacation, 2022 w.e.J. 27-12-2022 to
31 - 12-2022.

S. No. Name of the Officer Period of -Detention I

1. Sh. Ajay Garg, Additional District & Sessions Judge, East

District, Karkardooma Courts, Delhi.

26.12.2022 to 28.12.2022

2. Sh. Rajcsh KI'mrr, Additional District & Sessions Judge,

East District, l<arkardooma Courts, Delhi.

30.12.2022 & 31.12.2022

The above mentioned Judicial Officers shall hold the courts in their respective court rooms during

Winter Vacation and shall be assisted by their own staff. The aforesaid Judicial officer shall be entitled to

avaIl compensatory leave in the year 2023, in lieu of the dury actually performed during Winter Vacation,

2021.

The office of the court will remain open daily quILl_g.00AM to 5.00PM except on Sunday and

other holiday, if any.
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NoIO / Tq " 1007p3. D&SJ (East)/KKD/DI.:1.HI
Copy forwarded for information and necessary action to :

1. The Registrar General, Hon'ble High Court, New Delhi.
2. The Principal District & Sessions Judge (11Qs), Tis Hazri Courts, Delhi.
3. The Principal District & Sessions Judges, New Delhi/ North.West/ South/ North-East/Shahdara/

North/ West/ Soulh West/SouLn East, Districts.
4. The DDO/ AO/A/\O/Account Branch, East District, Karkardooma Courts, Delhi.
5. The Director, Directorate of Prosecution, Tis Hazari Courts, Delhi.
6. The Inclrarge Prosecution cell, Karkardooma Courts, Delhi.
7. The Secretary Bar Association, Karkardooma Courts, Delhi.
8. The Officer Inchargej Judicial Branch, East District, Karkardooma Court, Delhi.

9. The Officer Incharge, Administration, Computer Branch, General, Vigilance, PooI Car, East Distdctl
Karkardooma Courts, Delhi.

10. All the Judicial Officers Concerned.
ll. The CMM/SCJ-RC , East District, Karkardooma Courts, Delhi,
12. The Administrative Civil judge, East DistrIct, Karkardooma Courts, Delhi.
13. ’IDe Adminis[raLive Officer (,JudI,)/Incharge Filing Section, Computer, Adminisuationl General,

Accountst Vigiian,e and Care Taking Branch, East District, Karkardooma Courts, Delhi.
14. The PRO/APRO1 Karkardooma Courts, Delhi.
15. The Reader to the undersigned.
16. The Incharge, Lock-up, Karkardooma Courts, Delhi.
1 7. The Website Committee, Karkardooma Courts, Delhi.
18. J;or uploading on LAYERS. -' -- –~\

Hf For uploading on centralized website throVgh IAYFRP.

20. Notice Board, East District, Karkardooma (=ourts, pqhi /n\
Prihcipa'l $1strict & SessiorF:'Judge: EasbDisIHc{–n

Karkardooma Courts, Delhi J J / {

Dated a3}lZ)2oa
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